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No.37

Hon’ble Members are hereby informed that fourteen notices from eight Members
were received for Private Members® Resolutions for the sitting of the House to be held on
Friday, 27 November, 2015 before the expiry of deadline on 13 November 2015. The
following three resolutions have been selected on the basis of balloting:

Sl | Name of the Member Text of Resolution
No.
01 | Ms. Bhavna Gaur “This House resolves that the Government should

immediately take steps to ensure the welfare of the
workers of the unorganized sectors like the women
engaged in household works, labourers in small
shops and street stalls etc.,”

02 | Shri Somnath Bharti “This House resolves that the Union Government
be requested to reverse Yts decision of allotting
land meant for school purpose at Deen Dayal
Upadhyaya Marg to the Bharatiya Janata Party and
instead a school in the memory of Dr. APJ Abdul
Kalam be built on this site.”

03 | Shri Om Prakash Sharma “This House resolves that the Janlokpal Bill be
introduced in the House without further delay.”

Prasanna Kumar Suryadevara
Secretary




